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against the envisaged hazards. Personal protection equipment for sanitation workers,

including appropriate foot wear, masks, hand gloves are also mandated under the

Solid Waste Management Rules.

Performance of Fame India scheme

70. SHRI SANJAY SETH: Will the Minister of HEAVY INDUSTRIES AND

PUBLIC ENTERPRISES be pleased to state:

(a) whether the objectives and target of Faster Adoption of Electric (and

Hybrid) Vehicles in India (FAME India) scheme Phase I were successfully achieved,

if so, the details thereof;

(b) the details of the salient features of FAME India Phase II along with its

aims and objectives;

(c) whether Government has set up a committee to review the scheme, if so,

the details thereof; and

(d) the other steps taken by Government to boost electric mobility in the
country?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
PRAKASH JAVADEKAR): (a) and (b) In order to promote manufacturing of hybrid

and electric vehicles and to ensure sustainable growth of the same, Department of

Heavy Industry formulated a scheme namely FAME India [ Faster Adoption and

Manufacturing of Hybrid and Electric Vehicles in India] for the initial period of 2
years commencing from 1st April 2015 (Phase-1). The Phase-I of the Scheme was

extended from time to time and the last extension was allowed till 31st March 2019.

The scheme is intended to support the hybrid/electric vehicle market development

and its manufacturing eco-system to achieve self-subsistence. The scheme has four
focus areas i.e. Technology Development, Demand Creation, Pilot Project and

Charging Infrastructure.

In this Phase of the Scheme about 2.8 lakh hybrid and electric vehicles are

supported by way of demand incentive amounting to about ` 359 crore resulting in

saving of about 59 million liters of fuel and reduction of about 147 million Kg of

CO2. Further, DHI has sanctioned 425 electric and hybrid buses to various cities in

the country with the total budgetary support of (approx.) ` 280.00 crore. Out of 425
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electric and hybrid buses, about 415 buses are plying on the road. The Department
of Heavy Industry sanctioned about 500 Charging Stations/ Infrastructure for ` 43
crore (approx.) in cities like Bangalore, Chandigarh, Jaipur and NCR of Delhi under
Phase-I of FAME-India Scheme. In addition, specific projects under Pilot Projects,
R&D/Technology Development and Public Charging Infrastructure components are
sanctioned, for extending grant under the different focus areas of the scheme.

Based on outcome and experience gained during the Phase-I of FAME India
Scheme and after having consultations with all stakeholders including Industry and
Industry Associations, the Government notified Phase-II of FAME India Scheme on
8th March 2019, which is for a period of three years commencing from 1st April
2019 with a total budgetary support of ` 10,000 crore. This phase will mainly focus
on supporting electrification of public and shared transportation, and aims to support
through incentives about 7000 e-Buses, 5 lakh e-3 Wheelers, 55000 e-4 Wheeler
Passenger Cars and 10 lakh e-2 Wheelers. In addition, creation of charging
infrastructure will be also supported to address range anxiety among users of electric
vehicles.

(c) Yes, Sir. An Inter-Ministerial Empowered Committee "Project Implementation
and Sanctioning Committee (PISC)" headed by Secretary (Heavy Industry) has been
set up for overall monitoring, sanctioning and implementation of the scheme. This
committee have the power to sanction assistance for projects under the scheme and
modify parameters for various components and sub components of the scheme
including their outlay depending on emerging requirements with the overall objective
of enhancing the coverage of e-mobility. This committee will also be the competent
authority to decide other scheme parameters for smooth implementation of the
scheme as well as to resolve issues as may come during implementation.

(d) In addition, following initiatives were also taken up by the Government
to promote electric vehicles use in various part of the country -

(i) Under new GST regime, GST on EVS is reduced from existing 12%
rate to 5% as against the 28% GST rate with Cess up to 22% for
conventional vehicles.

(ii) Ministry of Power has allowed sale of electricity as 'service' for
charging of electric vehicles. This would provide a huge incentive
to attract investments into charging infrastructure.

(iii) The Government, vide S.O. 5333(E) dated 18th October, 2018 has also
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granted exemption to the Battery Operated Transport Vehicles and
Transport Vehicles running on Ethanol and Methanol fuels from the
requirements of permit.

(iv) The Government, vide draft GSR 430(E) dated 18th June 2019 has
proposed exemption of registration fees for battery operated/electric
vehicles to promote the use of eco-friendly vehicles in the country.

(v) In the budget of 2019-20, the Hon'ble Finance Minister announced

for providing additional income tax deduction of ` 1.5 lakh on the
interest paid on loans taken to purchase electric vehicles.

Recession in automobile industry

71. SHRI C.M. RAMESH: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(a) whether it is a fact that automobile sector is facing recession in the
country and as a result many car manufacturing units have been closed down, if
so, the details thereof, State-wise and company-wise for the last two years; and

(b) whether Government proposes to constitute any high level committee to
look into the matter in a timebound manner in order to boost the automobile sector,
if so, the details thereof and if not, reasons therefor?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
PRAKASH JAVADEKAR): (a) There are cyclical slowdowns in many economies. 17.1
million vehicles (all categories) were sold during April - December, 2019 as against
20.3 million vehicles sold during the same period in 2018. However, no specific
information regarding closed Car manufacturing units is available with the
Government.

(b) Though no specific committee has been constituted, the Government, as
a policymaker, always attempts to keep and improve momentum of the economy
through a package of measure for comprehensive and continued development of
the auto sector as and when required.

Revival of HECL Plant, Jharkhand

†72. SHRI MAHESH PODDAR: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:
†Original notice of the question was received in Hindi.


